ITEMNO4 6 COURT NO. 4 SECTI ON XV

SUPREMECORTO-I NDI A
RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).52 16/ 2006

STEEL TUBESIND ALTD Petitioner(s)
VERSUS
ENGI NEERI NG MZDOO R SANG H & ORS. Respondent ('s)

(Office report on default dt. 4.4. 2 00 7 )

Date: 24/ 09/ 2007 This Petition was called on for hearing today.

CORA M :
HONBL ED. JUSTI CEAR J I TPASAYAT
(INCHAMB ER S)

For Petitioner(s) M. A Deb Ku ma r , Adv.
M. K. Rajeev, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

It is stated that | earned counsel for the petitioner
shal | seek withdrawal of the special |eave petition as
Letters P atent Appeal are now naintain able in the Madhya
Pr adesh Hi gh Court.

List this matter next week.

(Neena Ver na) (Radha R B h ati a)
Court Master Court Master



